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IN THE CENTRAL ADMINTISTRATIVE TRIEUNAL HYDERABAD BENCH AT HYDERABAD.
0.A.NO. 168 of 1996, e

Between o ; : - pated: 8.2.1996,

PeManohar //( cse applicant .
1. General Manager, Seuth Eastern Railway, Garden Reach, Calcutta.

2. Chief Mechanical Engineer, seuth EBestern Railway, Garden Reach,

- Calcutta. , —
3¢ SKe pivisienal Mechanical Engineer (D), Seuth Eastern Railway,
- visakhapatnam, - : -
4, Asst, Persennel Officer, seuth Eastern Railway, Visakhapatném.
' ves _ Respondents '

sri. PsKrishna Rreddy ~

ceunsel for the applicant
sri. Ve.Bhimanna, SC fer Ra%}ygys;

counsel for the Respendents

LI

CORAM: . _
Hen'ble Mr. R.Rangarajan, administrative Member

The'an'ble~Tribunal made the follewing erder:e

L)

Netice before admissiens

This O.Ae is alse similar to the 0.As167/96. The
same order as given in 167/96 helds geed in this case alse, —

List this case alse aleng with C.2.167/96 en  —
22,2.1996. |

’“1A"Lr:
—

- Foi )
Deputy Registrar(Judls)

cepy te:w ‘ : s
1, The General Manager, south Eastern Railway, Garden Reach, Calcut
2, Chief Mechanical Engineer, Seuth Eastern rRailway, Garden Reach,
Calcutta. | : : -
3, Sr. Divisienal Mechanical Engineer(D), Seuth Eastern Rallway,—
 Visakhapatnam, , _ , -
4, Asst, Persennel Officer, S.EeRailway, Visakhapatname <
5, One cepy te Sri, P.,Krishna reddy, advecate, CAT, Hyd. -
6, One copy to Sri. VeBhimanna, S5C for Rlys, CAT, Hyde -
7. One spare CoO®Ya
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TYRZO BY CRECKED BY
COMPARED .BY A2BROMED BY

- IN THE CENTRAL RDMINISTRATIVE TRIBUNALY

HYDEZRAGAD BENCH HYQZRABLD,

HON'BLE SHRI A0 > MEMBER(n)

DATED: - @7//‘/'/

-
ORDER/JUDBMENT
m o - [ ] L] » [ ] -

0.4, WT, /_a”f?? ‘

"

'HDWIfTED ARD INTERIM DIRECTIOANS ISSUED

ALLOWED
DISPOSED OF WITH DIRZCTIONS

C o2
DISMIS3&D - S
DISHISSIO\AS WITHDRAUN  gn-f6fe s

DRD;RED'R

24 Jots B MANLC





